87 Written Answers

(c) whether inquiries have been
made to verify such\ mal-practices;

(d) if so, with what results;

(e) what steps have been {aken to
ensure that the contractors working
inside the railway yards do not indulge
in pilferage of railway property and
thefts of the type that have come to
the notice of Government; 2nd

(f) if so, with what results?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS" (SHRI MALLI-
KARJUN): (a) No; however, a case of
a contractor trying to cheat the Rail-
ways by stacking ballast on existing
mounds of earth and sand was uncover-
ed in a preventive check.

(b) No.
(c¢) Yes.

(d) No such case has come to light
besides the one indicated in reply to
(a), where suitable action against the

contractor is under consideration.

(e) and (f). Railway Protection For-
ce Personnel are deployed to guard
Railway property against pilferage and
theft by any agency whatsoever. The
present Security arrangements are
generally considered adequate.
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Completion of 1st Phase of Jakhpura-
Banspanl Line

747. SHRI HARIHAR SOREN: Wwill
the Minister of RAILWAYS be pleased
{o state:

(a) whether the first phase of con-
struction of the Jakhpura-Banspani
railway line from Jakhpura to Daitori
was completed and opened for traffic
in March, 1981;

(b) whether it is a fact that despite
foregoing all arrangements have not
yet been completeq to facilitate loading
of iron ore¢ from Daitori and Tomka;

(c) if so, the reasons of the delay:;
and

(d) the steps taken by Government
to make all arrangements completed
to facilitate loading of iron ore?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes.





